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KARNATAKA LOKAYUKTA

No.UPLOK-2/ DE.207/2017/ ARE-14 Multi Storied Building,
Nr. B.R Ambedkar Veedhi,

Bengaluru-560 001.
Dated 21.02.2022

RECOMMENDATION

Sub:- Departmental inquiry against Sri B.A.Praveen
Kumar, Village Accountant, ~Santhemaroor

Circle, Doddamagge Hobli, Arakalagudu Taluk,
Hassan District - reg.

Ref:- 1) Government Order No.RD 2 BDP 2017
dated 17.01.2017.

2) Nomination order No. UPLOK-2/DE.207/2017
dated 08.02.2017 of Hon'ble Upalokayukta,
State of Karnataka.

3) Inquiry report dated 18.02.2022 of Additional
Registrar of Enquiries-14, Karnataka
Lokayukta, Bengaluru.

The Government by its order dated 17.01.2017 initiated

the disciplinary proceedings against Sri B.A.Praveen Kumar,

village Accountant, Santhemaroor Circle, Doddamagge
Hobli, Arakalagudu Taluk, Hassan District, [hereinafter

referred to as Delinquent Government Official, for short as



‘DGO’] and entrusted the Departmental Inquiry to this

Institution.

2. This Institution by Nomination Order No. UPLOK-
2/DE.207/2017 dated 08.02.2017, nominated Additional
Registrar of Enquiries-1, as the Inquiry Officer to frame
charges and to conduct departmental inquiry against DGO
for the alleged charge of misconduct, said to have been
committed by him. Subsequently, the matter was
transferred to Additional Registrar of Enquiries-7 and then
to Additional Registrar of Enquiries-14 to continue the said

enquiry.

3.  The DGO was tried for the charge of demanding and
accepting bribe of Rs.3000/- from the complainant for
changing katha of the land purchased by the complainant

into his name and thereby committed misconduct.

4.  The Inquiry Officer (Additional Registrar of Enquiries-
14) on proper appreciation of oral and documentary

evidence has held that, the above charge against the DGO Sri
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B.A.Praveen Kumar, Village Accountant, Santhemaroor
Circle, Doddamagge Hobli, Arakalagudu Taluk, Hassan

District, is ‘ not proved ’

5. On re-consideration of report of inquiry, I do not find
any reason to interfere with the findings recorded by the
Inquiry Officer. Therefore, it is hereby recommended to the
Government to accept the report of Inquiry Officer and
exonerate DGO Sri B.A.Praveen Kumar, Village Accountant,
Santhemaroor Circle, Doddamagge Hobli, Arakalagudu

Taluk, Hassan District, of the charges leveled against him.

6. Action taken in the matter shall be intimated to this

Authority.
Connected records are enclosed herewith.

é}'“u_}rﬂ ~ /'2/( 2"

(JUSTICE B.S.PATIL)
Upalokayukta-2,
State of Karnataka.
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Rowor-1
TR CTRBRCTHS

While you DGO Sri. B.A Praveenkumar,
working as Village Accountant, Santhemaroor
Circle, Doddamagge Hobli, Arakalgudu Taluk,
Hassan District, complainant Sri. J. Shankara
S/o Javaraiah, Dummi Village, Doddamagge
Hobli, Arakalagudu Taluk, Hassan District had
approached you for attending to the work of
change of khata of the land partitioned between
him and his brothers and you demanded bribe of
Rs.3,000/- and again on 18/05/2015 when trap
was arranged by Lokayukta Police, you
demanded and accepted bribe amount of

Rs.3,000/ - and you were caught red-handed and

&



therefore you DGO has failed to maintain
absolute integrity and devotion to duty and
committed an act which is unbecoming of a
Government Servant and therefore you are guilty
of misconduct under Rule 3(1)(i) to (iii) of KCS
(Conduct) Rules 1966. Hence, this charge.

TWOT -2
BRCTRERCTEECH ART

(RetzPsdor® 57 BOTR BT W WDTORT)

2. Brief facts of the case are:-

(a) The complainant alleges that, the land
measuring 3.35 acres in Sy.No.46 of
Dummi Village, standing in the name of his
mother, was partitioned among brothers
and in this regard, they had given
application for effecting khata in their
names as per the partition deed. The said
application came before the respondent. In
this regard, he met the respondent and at
that time the respondent demanded to pay
him Rs.7,000/- and after bargain, directed
the complainant to pay at least Rs.3,000/-.
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(d)

The complainant recorded the said
conversation in his mobile and converted it
into CD.

Since the complainant was not willing to
pay the said amount, he approached Police
Inspector, Karnataka Lokayukta, Hassan
on 18/05/2015 along with a CD containing
demand of bribe by the respondent and
lodged the complaint. The Police Inspector
of Karnataka Lokayukta, Hassan registered
a case against the respondent in Cr.
No.7/2015 for the offences punishable
under Section.7, 12(1)(d) read with Section
13(2) of Prevention of Corruption Act, 1988.
Thereafter, on the same day at about 1-00
p.m. in the Doddamagge Nada Kacheri, the
respondent received the bribe amount of
Rs.3,000/- in the presence of shadow
witness.

Then, the respondent was caught
hold /trapped when found in possession of
the tainted (bribe) amount on the said date

at said place and the same was seized



under a mahazar by the [.O. in the
presence of shadow witness.

() Added to that, the respondent had failed to
give any satisfactory account or explanation
or reply for the said tainted amount (found
with him) then, when questioned by the
said 1.0.

() Even there are statements of witnesses,
including complainant, besides material
and records filed by the said 1.O. in
connection with the said misconduct of the

respondent.

On the basis of the said facts and material on
record, a case of repeated misconduct is made
out showing that respondent, being public
servant, has failed to maintain absolute integrity
besides devotion to duty and acted in a manner
unbecoming of a public servant and thereby
made himself liable for disciplinary action.

Therefore, investigation was taken up against
the respondent and an observation note was
sent to him to show cause as to why

recommendation should not be made to the



competent authority for initiating departmental
inquiry against him. For that, the respondent
gave the reply. However, on considering the
same, it has not been found convincing to drop

the proceedings.

5. Since said facts and material on record prima
facie show that the respondents/DGO Sri. B.A
Praveenkumar has committed grave misconduct,
now, acting under Section 12(3) of the
Karnataka Lokayukta Act, recommendation is
made to the Competent Authority to initiate
disciplinary proceedings against the respondent
for misconduct under Rule 3(1){i) to (iii) of
Karnataka Civil Services (Conduct) Rules, 1966
the Government after considering of materials,
has entrusted enquiry to Hon’ble Upalokayukta.

Hence, the charge.
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ANNEXURES

Sl.
No.

Particulars of Documents

Witness examined on behalf of the Disciplinary Authority
PW-1 Sri. J. Shankar S/o Javaraiah, Tailor, Dummi,

Arakalgudu, Hassan District.
PW-2 Sri. Sagar R S/o late Rangegowda, SDA, KGID

:, Office, Hassan.

'PW-3 _"' Sri. Santhinatha Vannuru _S_/Z) Jinriappa, Police
‘Inspector, Police Training Centre, Santhigrama,

| Hassan.
1

Documents marked on behalf of the Disciplinary
Authority Ex.P-1 to Ex.P-15

Ex.P.1 |Complaint dtd: 18/05/2015 given to Police

Inspector, KLA, Hassan.

Ex.P.2, | Mahazar with Signatures.
2(a) &
2(b) |

Ex.P.3, | Trap mahazar with Sigr_latug.
3(a) &
 3(b)

Ex.P.4  Xerox coy of photographs.

Ex.P.58& Documents regardin_g khata.
| 5(a)

Ex.P.6 & List of currency note numbers with signature &
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| 6(a) letter of PI, KLA, Hassan.

Ex.P.7& ‘ Statement of DGO with signatures.

7(a)
'Ex.P.8 FIR.
Ex.P.9 Letter dtd: 18/05/2015 addressed by Police

Inspector, KLA, Hassan.

Ex.P. 10 ‘ Sketch map.

& 11(a) |

j

Ex.P. 12  Chemical Test Report.

Ex.P. 13 '{"Detaﬂs of call records.

|
Ex.P. 14 | Sketch map.

Ex.P. 15 | Service details of DGO submitted by Tahasildar,
| Arakalgudu Taluk.

Dated this the 18th February, 2022

M?’\’V
(SUDESH RAJARAM PARADESHI)
Additional Registrar Enquiries-14,
Karnataka Lokayukta,

Bangalore.



